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UNSTARRED QUESTION NO:1495
ANSWERED ON:14.08.2013
LEGAL AID CLINICS
Dhruvanarayana Shri R. 

Will the Minister of LAW AND JUSTICE be pleased to state:

(a) whether the Government has any details of the legal aid and clinics in the country; 

(b) if so, the details thereof and the funds allocated and spent for each legal aid clinic, State-wise during the 11th and 12th Plan
Period; 

(c) whether the Government proposes to set up more such clinics; 

(d) if so, the details thereof, location −wise; and 

(e) the time by which these are likely to be set up along with the steps taken by the Government in this regard?

Answer

MINISTER OF THE STATE IN THE MINISTRY OF LAW AND JUSTICE AND COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI KAPIL SIBAL) 

(a) to (e) Information is being collected and will be laid on the Table of the House. 
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